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GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

LOK SABHA
UNSTARRED QUESTION NO. 911
TO BE ANSWERED ON 07.02.2017

Illegal Occupation of National Parks

911. SHRI LAXMAN GILUWA:
SHRI LAXMI NARAYAN YADAV:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(@) whether a number of national parks in the country have been illegally occupied and if
s0, the names of national parks under illegal occupation as on date;

(b) the steps taken by the Government to get the said parks vacated;

(c) whether various mafias are behind such illegal occupation; and

(d) if so, the reaction of the Government thereto and the remedial steps taken in this
regard?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) FOR ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI ANIL MADHAYV DAVE)

(@)&(b) There is no such report from any State Governments. Management and maintaining
law and order in the National Parks is the responsibility of the concern State
Government. The information pertaining to national parks under illegal occupation
is not collated in the Ministry.

(c)&(d) Does not arise in view of (a) & (b) above.
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